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VICTORIA MEMORIAL (AMEND-
MENT) BILL*

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
I move for leave to introduce a Bill
further to amend the Victoria Memorial
Act, 1908.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Blll further to amend the
Victoria Memorial Act. 1803.”

The motion was adopted.

DR. PRATAP CHANDRA CHUN-
DER: Sir, I introduce the Bill.

e —

12.47 hrs.
MATTERS UNDER RULE 377

MR. SPEAKER: Now we come to
matters under Rule 377. Shri Raja-
gopal Naidu,

Scow MovEMENT OF COAL BY RAILWAY

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Sir, there is a chaos in
the movement of coal by Railways
As a result of it, fertilizer, steel and
power plants, especially in the North,
are largely hit. Nangal and Bhatinda
Fertilizer plants have been forced to
halt operations from February 20.
Several Thermal Units in U.P. also
were hit for want of coal

In the past seven days, the average
coal loading in ihe Bengal-Bihar fields
has reportedly declined from 7,000
wagons to 3,000 wagong while the
target is as high as 10,000 wagons. In
the coal fields of M.P. which also
cater to the requirements of Maharash-
tra and Gujarat, there is a shortfall
of 300--350 a day.

The arrears of wagons on railway
account have shot up to a staggering
figure of 18,300 for the Bengal Bihar
fields alone,

Instead of supplying 51,000 tonnes
of coal per day to the steel plants, the
Supply was only 38,000 tonnes a day vn
an average in a month.

—

Matters 208
under rule 377

The crisls iz to be resolved imme-

diately if the Government wants to

save the production of steel, energy

and fertiliers,

NeEep rorR FINANCIAL ABSSBISTANT oOF
FARMERS OF DHAR AND KHARGAON AREAS
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CLOoSURE OF KANPUR JUTE INDUSTRY
RESTING IN UNEMPLOYMENT OF WORKERS
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